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4. Raising of Bundi, Kota 91.00 Stablisa- Accepted by
Kota & Sawai tion Advisory. Committee
Barrage Madhopur and Ben- on 6.1.83, subject to
efits under certain observations.
Chambal Compliance to these
Stage awaited from State,
I & II
5. Modernisa- Kota 125.78 1.82 Under  examination
tion of in CWC inconsultation
Alnia with Project authori-
Irrigation ties.
6. Modernisa- Chittorgarh 449.82 9.29 Considered by advi-
tion of sory Committee. The
Gamphiri State Government is

Canal System

\Translation]

Memorandum Submitied by National
Federation of the Blind for their Demands

5583. DR. CHANDRA SEKHAR
TRIPATHI : Will the Minister of
SOCIAL AND WOMEN'S WELFARE

te pleased to state ;

(a) whether the National Federa-
tion of the Blind has submitted a
memorandum to Government about
their demands ; '

(b) if so, the details of their man
demands and whether Government have

to clarify to their
observations.

taken any decision in regard to these
demands so far ; and

(c) if so, the details thereof and if
not, the reasons therefor ?

THE MINISTER OF STATE IN
THE MINISTRY OF SOCIAL AND
WOMEN'’S WELFARE (SMT,
M. CHANDRASEKHAR) (8) Yes,
Sir,

(b) and (c) A Statement indicating
main demands and the action takcn
¢ Government is annexcd.

. Statement

" Main Démand

12

i e phas e e e ke 4 s

1. Legislation for the Disabled,

A

k3 Resphahoh of jobs for the disw
- abled ,in. Group A&hpoqta\

O

Action taken by Government: -

The Government hbas not_,,l'auﬁd it possibie
to enact legislation for legal and adminis-
trative reasons. D

The matter is under consideration of lhe
Ministry of Soclal & Women s Welfare and
the quprunem of Pprsgnnpl and 'rmmug._;
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3, Staté Governments and Union
Territories should formulate a
time bound programme to give
employment ‘to blind persons
tégistered in employment exch-
anges.

4. The National Institute for the
Vlsually Handlcapped should
bc takcp gger by Government.

5. Braille Press should be esta-
blished in each State.

6. The DRI Scheme should be re-
viewed. '

7. Permanent identity card should
be issued to every blind person,

8. Scholarship Scheme should be
revised after every three years.

The Ministry has requested State Governments
and Union Territory Administrations for pro-
moting employment of disabled persons, All
State Governments except'Bihar. Kerala and
Sikkim have made reservations for the handi-

capped in posts under the control of the State
Governments.

The Institute is already under the control of
the Government and fully funded by Govern-

ment. It has been registered as a Socicty in

order to give it inte:rnal freedom and

autonomy.

This suggestion has been forwarded to all the
State Governments. Five States have set up
Braille presses of their own and two others are
in the process of setting up Braille presses.
This Ministry has taken up the matter with
the Department of Economic Affairs, which is
reviewing the Scheme.

Some State Governments and Union Territo-
ries have already issued such identity cards.
The Ccntral GOVernmem is considering intro-

duction of a common identity card valied
throughout the country.

The Scholarchlp Scheme was revised durmg
1982- 83 The current rates are the same a3
applicable to normal students under the
National Scholarship §c_heme.

Rail Line from Sahajowa-Balrampur

-5884. DR. CHANDRA SEKHAR.
TRIPATHI : Will the Minister of RAIL
WAYS be pleased to state :

(a) whether a survey was conducted
for a new rail line from Sahajowa to
Ba!nmpur Vﬂ‘ﬁusl in i977-78* o d

LR T DN i

(b) if so, wbetber Goverment have

taken a decision to construct this rail

line;. apd .

) (c '<f s0, the .tim_e by which this
a1 lihe is NkeEly Yo Be comip

feted; mnlf * -

(SR

(d) ifnot the reasons therefor ?

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI MADHAVRAO SCINDIA) (a)
A survey was conducted in 1979, for a
new BG rail line from Khalilabad. near
Sahjaan, to Balrampur, via Bansi.

(b) to (d) The survey showed that
the project would not be financially

remunerative. In view of severe cons-
trains of FeROUTGES ansl,,h i _gommit-
ments rea han ére is no
prob%hf ﬁ’pbﬁnﬂu&%‘nf this

line.





